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NEW INDUSTIlIAL UNITS IN OUIA.AT 

5424. SHRI NARENDRA SINOH 
MAHlDA : Will the Minister of INDUS-
TRIAL DEVELOPMENT AND COM-
PANY AFFAIRS be pleased to Itate: 

(a) the new industrial units set up in 
Oujarat during 1966-67 and the extcDt to 
which they have proved suceessful; and 

(b) the total amount lP"anted by Gov· 
ernment durina the said Period? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): (a) and 
(b). The information i. beina collected and 
will be laid on the Table of the House 10 due 
course. 

INDUSTaIIS IN OUJAIIAT 

542S. SHRI NARENDRA SINGH 
MAHIDA: Will the Minister of INDUS-
TRIAL DEVELOPMENT AND COM-
PANY AFFAIRS be pleased to state: 

<a) tbc number ofUCCDCeIlP"anted lor 1Ot-




